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CAG Report of NDMA

401. SHRI AJAY SANCHETI: Will the Minister of HOME AFFAIRS be

pleased to state:

(a) whether the CAG has submitted a report on the functioning of the
National Disaster Management Authority (NDMA);

(b) if so, the observations made by CAG on NDMA;

(¢) whether the NDMA completely failed to organize rescue operations in

the disaster in Uttarakhand recently;
(d) if so, the reasons for its failure; and
(¢) if not, how NDMA performed its job in Uttarakhand?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS  (SHRI
MULLAPPALLY RAMACHANDRAN): (a) Comptroller and Auditor General of India
in its Performance Audit Report on Disaster Preparedness in India-Report No. 5 of

2013, had made certain observation about functioning of NDMA.
(b) Some of the observations made by the C and AG are as under:
(i) Non-existence of Advisory Committee of NDMA since June, 2010.
(i) Non completion of major project taken up by NDMA.

(i) NDMA was not performing several of its statutory functions viz.
recommending provisions of fund for Mitigation and recommending

Relief in the payment of loan or for the grant,

(iv) Systematic assessment of major National Project for Disaster Reduction

yet to be started,
(v) Several critical posts in NDMA are vacant

(¢) The primary responsibility for management of disaster rests with the
State Government concerned. The institutional mechanism put in place at the Centre,

State and district levels helps States to manage disasters in an effective manner. As
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per Disaster Management Act, 2005, the National Disaster Management Authority
(NDMA) has the responsibility for laying down policies, plans and guidelines for
disaster management for ensuring timely and effective response to disaster. Further,
as per the DM Act, 2005 National Disaster Response Force (NDRF) has been raised
for the purpose of specialized response to a threatening disaster situation or

disaster. The general superintendence of NDRF is with NDMA.
(d) In the view of reply at (¢) above, this question does not arise.

(¢) In the case of June, 2013 disaster in Uttarakhand, 14 teams of NDRF
were deployed for immediate rescue and relief operations. Apart from this, a Member
of NDMA was entrusted the task of coordinating with all the agencies concerned
during the disaster response phase. He has further been entrusted with the
additional responsibility of assisting and advising the Uttarakhand government in

preparation of rehabilitation, reconstruction and rebuilding of the ravaged areas.

NDREF rescued 9321 persons and retrieved 142 bodies. In the Helicopter crash
that took place, 9 officials of NDRF lost their lives.

Security set up for ports in Gujarat

402. SHRI NATUII HALAJI THAKOR: Will the Minister of HOME AFFAIRS

be pleased to state:

(a) whether the information regarding security set up for the ports in

Gujarat which lack institutional mechanism has been collected;
(b) if so, the details thereof; and

(¢) if not, by when the information is likely to be collected and laid on the

table of the House?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS  (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to (¢) Yes Sir. As far as security
arrangements for major ports are concerned, the Central Government is responsible
for the security of the existing 12 Major ports in the country, including Kandla port

in Gujarat.



